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Shri Ranga....1 am the Leader of
my Party. She must have proper
control over her expressions.

Ms. Speaker: Let ws hear her state-
ment,
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Mr. Speaker: 1 will request
Prime Minister to conclude

Apeech.

Shrimati Indira Gandhi: ] have
-only one or two points to make, It
is about the evacuation of our men
from Gaza. In accordance with the
agreement between the United
Nations and the seven participating
-<<ountries, the withdrawal of the
Indian contingent in Gaza is the res-
ponsibility of the United Nations It
‘was arranged with the Secretary
‘General that an Indian ship will sail
on the 8th June for the withdrawal of
the evacuees. India was willing to
-withdraw the Indian contingent ear-
lier, but the UN. expressed their
‘inability to agree to evacuation by
air., Once again 1 have, in my mes-
sage to the Secretary General, asked
‘him to try and get them away from
the fighting zone; if they cannot
come to India, they may at least be
removed away from the area of hosti-
lities as soon as possible,
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Skyl Muthysl Rap (Nagarkurnool):
Khey are not serious.

the
her
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An hon., Member: He alone I
serious,

Shrimatl Indira Gandhi: I do not
want to go intp past history. Of
course, I have no objection to discuss-
ing Hungary with Shri Ranga or with
anybody else, but I am sure you will
agree, Sir, that it is not connecled
with this particular statement.

The point is whether we should say
anything and what we should say at
a given moment, and whether we
should take sides or not. I think that
we have made a very genuine effort
to be objective, and I think that an
objective presentation of the facts of
the situation can help in the restora-
tion of peace especially In a perilous
situation, It does not help peace to
sit on the fence and not to take a defl-
nile viewpoint, and this is why we
have taken it. As I said, simultane-
ously we have taken a step at the
United Nations. I sincerely hope that
we be successful in our resolution.
We shall always encourage any siep
which will lead to a cessation of the
fighting there and the restoration of
real peace.

Shri Piloo Mody (Godhra): Is this
a reversal of old policies?
Shrimati Indira Gandhl: It is not
1723 hrs
GENERAL BUDGET—GENERAL
DISCUSSION—contd.

Mr. Depuly-Speaker: Shri Dange
may now continue his speech on the
general budget,

Shri 8 A, Dange: I was nearly
concluding my speech on this budget
and Uying to make certain suggea-
tions. I think the Congress Govern-
ment is serjous about really holding
the price-line, stimulatin  production,
solving the agricultural problem and

ralief to the pecple. There-
fore, 1 was making a few suggestions
i&:h matter of holding the price-
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1 would once again urge that Gov-
‘ernment do not proceed with the im-
position of the excise duties of the
type that they have done, atleaston
tea, coffez and footwear. There is one
excise duty which I could not under-
stand, for example, that on  petroL
Though it does not directly concern
the poor consumers, yet it indirectly
affects him. Petrol is a surplus comm-
odity in this country and we are try-
ing to export it, and, therefure,
there is no reason why we should
raise its price unnecessarily,

Then, the question that 1 was rais-
ing was how to control and abolish
ultimately the 75 monopolies, espe-
cially in the field of consumer goods.
Unless the major fields or areas of
consumer goods are controlled by the
State or taken over by the State,
there would be no relief on th ques-
tion of prices. For example, in
the sugar industry, unless you break
the monopoly in sugar and take over
the sugar mills, there will alwzys be
trouble between the sugar mills.
the sugarcane farmers and the con-
sumer. Similarly, in the matter of
textiles, already the Government
have taken over certain miils. 1
would suggest that they proceed with
nation-lisation of the tex'ile mduatry
because that industry after 100 years
of its development is not able to sa-
tisfy either the economic or the con-
suming needs of the people or of the
workers, as has already been stated
by one of the wage board: in their
report.

Then 1 would suggest that they
should stop the kind of imports they
are undertaking. Liberalizstion ot im-
ports in the name of stimulating pro-
duction is going only in the direction
of exhausting the hard curresicy w
have and utilising it in chan-
nels which are not going to heip he
economy any more. Moreover, there
is already a complain* from the indus-
trial fleld that the import liberalien-

should get pricrity and not import B-
beralisation o stimula‘e production in

the existing units which are depen-
dent omnly upon loreign aid,

Then I would suggest, ax o is keca
on saving foreign exchange ana utilis-
ing it for the purpose of the nations!
economy, that he extends ~ontrui on
import-export trade in major commo-
dities angd drive out the prively tra-
ders in this field because they are even
now indulging in over-invoicing and
other malpractices which enable them
to run away with foreign exchange.

He is very much enamcured of
foreign capital. What role foreign
capital, particularly Amenca; capital
has played is very weil anown. [ do
not think the concessions :hat are »e.
ing offered, whether in the hntel in-
dustry or other indus'ry alsc, are ge-
ing tv help us. Industry in this coun-
try.even the tourist industry and hote!
industry, is quite capable of davelop-
ing on its own and taere 15 no need to
import the Hiltons and others to help
develop the hotel indusirv.

On the question of agricuwure, ihe
main trouble with it 1s not the ques-
tion of fertiliser subsidy of or growing
hybrid crops. The point is tha: unless
the peasant is made self-sufficient and
unless he isliberated from the imports
of the big landlord, he is no! going to
get any incentive to production and he
is not going to contribute to the
growth of production, as ne should
We have certainly doubicd % od wtion,
we have increased food production in
this country in the last 19 years. But
we could easily have trebled it if we
had liberated the peazsnt, mivein him
land angd sufficient capuial to run it,
as his independent proprietorship
freed from the imposts of the money-
lenders and the landlords. Uniless
that is done, the problem of fuod and
agriculture and food wall nct be re-
solved, This is the basic prollem.
Halting only at the abolitirn of land-
lordism—with whatever compensation
we hav: given—is not encugh bo-
cause eviction of tenants on a large
scale has deprived the peasant of the
gains of abolition of landlordism.
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Then on the question of eflcioncy
in work, it is no use giving lectures on
efficiency of work in governmental
departments and trying to give them
moral lessons on bribery and corrup-
tion. The top rungs of the bureau-
cracrt must be inspected properly and
those which are the worst elem=nis in
that structure should be removed and
better elements in giving a chance
to run the affairs of the country
within the four corners of &8 new
policy,

The last thing I would suggest--it
has slready been mentioned—'s on-
cerning the privy purses, It is not
only a question of the quantum of
money; it is a question > the demo-
cratic struoture of this counrtry. The
very base of democracy m thii count~
Ty is foiled, disfigured and despuiled
by the presence of the princes. whe.
ther they are maharajas or maharanis,
whether they are given privy purses
or no privy purse. What .3 at stake
is not the mere gquestion of the pu:-
pose. It is not that we very much
concerned over the amoun. of Re.
5 crores, But the special attributes
they possess as against the normal
citizens in the country, as againit the
workers, the peasants the middle class
and the intelligentsia, it is the specisl
position, special influence they enjoy
that has got to be eliminatod, A
maharaja or maharsni can deles: ull
the candidates by simply making a
namaste to the prople. This kind of
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Similarly, the Minister has talked
about slashing administrative expendi.
ture. | have no time to give you the
list of so many things that can be
slashed with benefit to the people and
the Treasury. For example, I have
got here an annexure of ald given to
orgunisations other than States and
Union territories. Many of these orga-
nisations are thoroughly useless, and
crores of rupees are spent on them,
and yet the Finance Minister has not
gathered the courage to stop this kind
of expenditure that is going on—as for
example of the Bharat Sewsk Sarmj,
of some bogus institutions or an insti~
tution that is teaching some hotel-
keepers how to run the hotel or some-
body who teaches how to make a dish
which we know wvery well in this
country. If these subsidies are scrap-
ped, you will certainly save Rs. 10 to
Rs. 15 crores on this item slone,

Then, ultimately what we would like
to see is that foreign influence 1is
curbed, and 2 self-reliant policy is ac-
cepted in the matter of our finances,
but instead of doing that, what
do we see? Now we have got non-
Congress Governments, democratic
Governments in ceriain  States,
and the Congress at the cen-
tre. Now we fing that a mood ix
developing that it must be made diffi-
cult for these non-Congress Govern-
ments to carry out schemes whiclr
really benefit the people. For exam-
ple, some of these governments, some
of them were Congress Governments
before, have announced the abolition
of land revenue, but now when those
goverments wrere defeated and new
governments have come, ang they
want to abolish land revenue, the
Finance Minister comes and ways, “it
is your funeral, you flind the monex;
you may or may not do the aboli-
tion, I am not going to help you”

Thig is a bad atlitude, it is
an attitude which shows that the Fin-
ance Ministry and the Government of
India seem to be following a line of
stranguisting financially these mew
democraiic governments. snd toppliing
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them down at the instance of people
who think that if they cannot fulfil
their promise, that will certainly
«<reate agitation. This policy of
strangulating dnancially non-Cong-
ress, democratic goverments is 3 very
~wrong poticy and it will end not only
in the defeat of non-Congress govern-
-ments, but it will ultimately lead to
the destruction and defeat of the cen-
1ral Congress power also, Therefore,
I would request the Finance Minister
not to adopt such a policy, but render
aid to the non-Congress governments
in the fulfilment of dearness allow-
ance to the State Government emplo-
yees, on the question of land revenue
or taking up irrigation schemes and
such other schemes which they have
to undertake. If such aid is given, we
can surely solve the economic pro-
blem. .

Lastly, we are now in a new situa-
tion, Most probably this very budge:
will be out of date if the war in
the Middle East develops. We will
have to recast the budget, but 1 am
certainly not going to recast it in
the way Mr, Masanl recaat it.

Shri Hanumantbalya (Banga'ore):
They are doing it slowly.

Shri 8. A. Dange: They are not
doing it. ¥You go to Palam, only
ten miles away, or any other airport
and see if it is not ESSO who are
still fueling our planes. This is a
simple example I am giving you to
show that this Government does not
have even a concept of self-reliance
and self-respect, and a  concept of
anti-imperialist struggle, which really
ought to make us strong. My last
appeal to them would be: please fol-
low a line of self-respect by building
the country’s economy on the basis
of our own efforts, our own intelli-
gence, our own capital and our own
science that is in plenty. You are
not ysing it but make room for
foreign capital to give you the know
how. I hope you will carry out
these changes and present a better
budget. L .

Shri Hanumanthaiya: 1 listened
with great interest and i I may say
#0 with great respect to what all the
leader of the Communist Party said.
He made some very good points but
he did not go the full way. For ex-
ample he dealt elaborately with the
problem of high prices. The Finance
Minister also has dealt with the
problem elaborately in his  budget
speech. We attribute high prices to
certain factors, natural as well as man
made whereag Mr, Dange attributes
all this price rise to only one factor
and that ls, momopoly being given to
certain houses and business firms, As
a student of administration, I whole-
heartedly agree with him when he
saig that the salaries of managerial
staff and of the executiveg should be
related to production. The only parti-
ality he showed wag that he did not
proceed further and say that the same
consideration should apply to labour
also. The real trouble today is that
it is not merely the executive that is
st fault. Whenever we address labour
gutherings we make a point by saying:
it ty bn sccount of you that the eco-
nomy works; ft is on account of
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you that the country progresses. True,
If that is to be said in a lsbour con-
ference, the hon. Member must sum-

ness, your patriotism and your self-
lessness.

& @ider wai (FqEQT) : wwA §
oy o £ 1

Mr. Deputy-Speaker: Let the Bell
be rung—now there is quorum.

Shri Hanumanthsiya: Sir, the for-
mula he proposed to apply =t the
managerial and executive levels of
industry, whether private industry or
public undertakings, if he is logical
enough to apply the same formula to
the labour sector, J am sure he will
not only be helping thig country to
produce more but also to bring down
the prices. What we are doing today
iz to manipulate a1l our problems on
paper, whether it is foolscap paper or
currency paper. We are trying to do
it on paper, and that is why there is
inflation. For this inflation, the
sovereign remedy, as every economist
knows and Mr Dange knows, is pro-
duction. I summon courage to say
today, if production hag fallen down
todey, it is to a great extent due to
the recalcitrancy, indiscipline and
selfishness taught to the labourers by
certain leaders. (Interruption). I will
tell you. It is not that I make this
a8 a remark. They themselvey will
be able to see how my reasoning is
correct. Whether it is dearness
sllowance or minimum wage in any
sector, if you insist upon the right of
the worker for minimum wages, shoulg
you mot also insist upon minimum
production?

Shrl 8. A Dange: That iy given,
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Sbri Yogemdrs Sharma: The more
the production, the higher the prices.
This is the spectacie.

Shri Hanumanthaiya: I am coming
to that,

Shri 8 A. Dange: 60 per cent of pro-
duction is linked to wages and wages
are linked tp production.

Shri Hanumanthalya: That formula,
1 know. But it has been formed n
such a way that it does not really lesd
to production commensurate to the
value of the money paid. We have
been all the time egging on the people
to be concioug of their rights. Every-
body nowadays talks of rights, includ.
ing the Supreme ourt, that the funda-
mental right is more important than
Parliament. This psychology for the
last 20 years has gone on in such
a perverse mTanner that our rights
seem (o be more important than our
duties, I was one of the members of
the Constiluent Assembly. I feel sad
today: instead of imbedding funda-
mental rights in our Constitution we
should have imbedded fundamentgl

duties in our Constitution. The
rights could have taken care of
themselves. Now, this funda-

mental duty of producing has to be
taken to heart by everyone including
the followers of my hon. friend.

My hon. friend says wages have no-
thing to do With high prices. I will
tell you what one German expert told
me. Mr. Dange is right that the
wages in the other countries are very
much nearer to the production walue
than in India. It is true. But what
happens in India is, when you employ
an individual labourer, he is cheaper
than any labourer in any other coun-
try, but when he collectively does the
work, the statistics show that five
labourers in India are not ab® to
produce even what one labour pro-
duces in the western, advenced
countries.

e, (ini l)”';hrvﬂl‘m
erse. (Interruption). o -
t';: production in . the Hinddisten
Machine Tools sayy that 0:9 Dadisn
worker is equal to two Swias workers
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Dr. Melkote (Hyderabad): It isnot
the man-power that produces; it ix the
technically developed machine which
{s producing and the management is
10t efficient, due to which there is loas
i production.

Sbri Hanumanthalya: I can under-
itand the attitude of the labour leaders
—Congress or non-Congress. 'They
have to defend their class. I am pre-
pared to sit with them. Let them con-
vince me. I am not wedded to any
sartisan attitude. I am wedded to the
|:.3a of more production., When they
talk of the hiatus between the salary
of management and labour, they must
also consider the hiatus between the
per capita income and the minimum
wage We are paying. In Russia or
America, the minimum wage is very
near the per capita income. Dr.
Lohia in the last Parliament made a
great point that in India about 25
crores of people get 6 annas a day,
which is less than the per capita in-
come, which is about one rupee per
day now. Take any labourer in any
factory or a peon in our office. He
gets much more than the per capita
income. T sympathise with my friend,
who fight for the underdog, but do
they turn back and say,” here is ano-

and let those people come up to our
level”? Do they say that?

Shri Yogendra Sharmsa: What is

your party?
Shri Hanumanthalya: Long back
when the Gadgil Committee was

appointed, in 1952 as Chief Minister I
wrote a letter to the then Prime Minis-
ter—it must be still in the flleg of the
Finance Ministry—saying, if you go
on increasing the DA and salary stru-
cture of the Central Government em-
ployees merely because you have got
more funds at your disposal, a time
will come when there will be an all-
India agitation on behalf of the State
Government employees for higher
wages and then the spiral will begin.
May be the Government of India in
those days thought that those who are
very near to them are dearer to them.
Today the samal] man I am, I stand
Jjustified that the Government of India’s
policy of pampering their own em-
ployees forgetting the State Govern=
ment employees who are their own
compatriots, hag led to the situation of
DA being paid to the tune of Rs. 49
crores or 5o last year. Do we realise
that Rs. 50 crores means that every
peasant in the village or a poor man
in the town has to deprive himself
of one rupee of his income in order
to pay the Government servants?

This is not natural justicee. I am a
believer in the concept of social jus-
tice. Let us fight for the underdog,
but let us fight rationally and natura-
Iy so that every section of the sociely
is satisfled. Because we have organi-
sed one cector in society, let ys not
allow them to run away with their
demands and hold the nation to ran-
som,

I want the national income to be
related to wage structure, I wani
the per capita income to be related
to wage structure. It is only when
we get our feet firmly placed on the
level of per capita income and nation-
al income and relate it to wage stru-
cture, whether it is industry, private
or public, ' services, -
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Everybody demands whatever he
thinks he should get. It has no rela-
tion whatsoever to his own class of
people, his own party or his own kilh
and kin. This imbalance has resulted
because of the policies we have pur-
sued. The problem has to be gone
into deeply and very earnestly and
solution found out so that our eco-
nomy moves automatically on the
Tails of social and natural justice.

Shri Dange said that if monopolies
are abolished prices will come down.
That is his great formula. Very good.
Is there not monopoly in our rail-
ways? In India there is no railway
which is privately owned and which
is competing with the governmental
undertaking. The railways are a
monopoly. may be a State monopoly.
.80 js Civil Aviation, There are many
other sectors also. But 1 want to ask
"these Leftist friends of mine whether
wages have gone down Or gonme up.
It is mostly because of these mono-
poly public undertakings that the
‘“wage structure has continuously
risen. Again, I want to bring it to
the notice of the Finance Minister
that when insurance was nationalised
the Mysore Government was running
Aan insurance company of its own for
the last hundred years before that
-date, After 1 became Chie! Minister
1 reorganised it and statistics were
published. The expense ratio in our
Mysore Government insurance com-

saying, do not make a monolith of
this insurance company in the whole
of Indis, let there be competition bel-
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service and all that, 1 am not asking
that al] these undertakinds be handed
over to any private firm. I am
against that. I want more and more
undertakings to come under public
ownership. That is the essence of
socialism. But there is a way of do-
ing it. If you create all-India mono-
polics, whether it is in the field of
insurance, air services ar rallways,
the resull is more taxes.

I may at once say that the increase
of Rs, 36 crores by way of excess
{axation is the fleld of railways is not
the way of helping the poor people,
it is not the way of helping industry,
nor is it the way of bringing-down
prices. Here we in Parliament cer-
tainly vote the demands. But merely
hecause we vote, that does not mean
that whatever they have done so far
is correct. 1l we are capable of new
ideas, if we are c¢apable of seeing
things in a prophetic way, we have
to re-organise all these public under-
takings, including railways and bring
in an clement of competition g0 that
one unit may be compared with the
other unit. These big undertakings,
merely because we make them cor-
porations, it does not mean that they
need not function efficiently. 1 did
not myself realise the consequences
of making them corporations. When
these corporations are made autono-
mous the labour unions go on agita-
ting and the management is sand-
witched between the labour union,
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you ask them to be more efficient,
they will go on strike,

To some extent, I agree with the
view of Shri Dange about monopolies.
But he is oblivious of the happenings
in the public undertskings and he
has concentrated his attack on pri-
vate firini as though they are the
only arch enemies. Any Member ef
Parliament who has an objective and
impartial approach to problems will-
see that monopoly, whether it is in
the private sector or the public sector
does the same trick and does the
same harm.

I now come to ‘ood subsidy. We
want cerruption to go. Everyone
knows that there i: a lot of corruption
in the fair price sio0ps, transport and
distribution agences. Why? One
of the Members of Parliament beauti-
{fully described it in one of the meet-
ings we held thit morzing. 1t is
beca ise there is s» much hiatus bet-
weern: the free market price and the
subsidised price that the concerned
officials in the lower strata feel tem-
pted to send much of these commodi-
ties into the blackmarket., When we

subsidise the prices in those shops
are lower and in the free market
higher. 'What percentage of the
grains we distribute goes to the black-
market has to be investigated I
cannot readily give the figures. There-
fore, if you have to make th's nation
truthful as well as responsible, I
suggest that the food subsidy must
be abolished completely. 1If the food
subsidy of Rs. 118 crores is abolished,
may be the prices may go up so far
as foodgraing are coneermed, but |t
wil] introduce an element of reality
in our agricultural production. It
will also introduce an element of
responsibility on the State Govern-
ments in demanding tons of rice or
wheat.

Mr. Deputy-Speaker: As the hon.
Member is making quite a number of
good points, he may resume his
speech omorrow.

18 hrs

The Lok Sabha them adjuurned tiil
Eleven of the Clock on Wednesday.
June 7, 1967 Jysistha 17, 1889
(Sakm).



